BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 20 OF 2026

News Item Titled ** W&T T | S0 9T 15 AT U H&A" Appearing in Dainik Bhaskar
Dated 08.01.2026

MEMO OF PARTIES (As Per ORDER DATED 13.01.2026)

News Item Titled " 9&g 73T § SH AT 15 9T@ U Fel" Appearing in Dainik Bhaskar
Dated 08.01.2026

VS
1. Director General of Forest,
Ministry of Environment, Forest and Climate Change (MoEF&CC)
Through its Secretary,
Indira Paryavaran Bhawan, Jorbagh Road, New Delhi — 110 003
Email: dgfindia@nic.in (RESPONDENT NO.1)

2. Principal Chief Conservator of Forests,
Head of Forest Force, Madhya Pradesh Forest Department,
Satpuda Bhawan,1st Floor, Bhopal-462006
Email: pccfmp@mp.gov.in (RESPONDENT NO.2)

3. Member Secretary, Central Pollution Control Board (CPCB)
Parivesh Bhawan, East Arjun Nagar, Delhi-110032
Email: mscb.cpcb@nic.in (RESPONDENT NO.3)

4. Member Secretary — SEIAA, M.P.,
M. P. State Environment Impact Assessment Authority
Environmental Planning & Coordination Organization (EPCO),
Paryavaran Parisar, E-5, Arera Colony, Bhopal-462016, M.P.
Email: mpseiaa@gmail.com (RESPONDENT NO.4)

5. Integrated Regional office, Bhopal, MOEF&CC,
E-5, Kendriya Paryavaran Bhawan, E-5 Arera Colony,
Link Road-3, Ravishankar Nagar, Bhopal — 462016
Email: rowz.bpl-mef@nic.in (RESPONDENT NO.5)
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